
HIGH COURT OF DELHI AT NEW DELHI 


NOTICE INVITING QUOTA nON 


ENGAGEMENT OF AGENCY FOR ANNUAL MAINTENANCE OF 22 Nos. OF 

OXYGEN CONCENTRATORS AVAILABLE WITH THIS COURT. 

Sealed quotations, are invited from reputed agencies for providing 
service/maintenance of following Oxygen Concentrators available with this Court:­

No. Make Model Capacity Nos. 
1. Microtek OXYFLOWI0A 10 Ltr. 10 
2. DeVilbiss 525KS 5 Ltr. 10 
3. Philips 

I 

EverFlo INTL OPI 
230V 

5 Ltr. 01 

4. Dr. Diaz SINGLE FLOW 
MZJ5S194981 

5 Ltr 01 
i 

Interested Vendors/Agencies may submit their respective quotations in a sealed 
envelope addressed to the Registrar General, High Court of Delhi, and submit the same till 
05-01-2023 by 5:30 P.M. with the AO(J), Estt.-II Receipt Branch, 3rd Floor ,'S' Block, High 
Court of Delhi, Sher Shah Road New Delhi-II 0003. The following are the terms & conditions 
for submission of quotations:­

(1) 	 The quotation/rates quoted should be valid for a period of60 days from the last date of 
submission of the quotations. Quotations with shorter validity shall be summarily 
rejected. 

(2) 	 The vendor must submit only one quotation. If more than one quotation is submitted 
by a vendor, all such quotations submitted shall be rejected in the first instance .. 

(3) 	 The rates of GST, etc., if any, as applicable at the time of submitting quotation should 
be clearly mentioned. 

(4) 	 Withdrawal of quotation after opening may attract blacklisting of the firm/vendor from 
participation in any future quotation process of this Court for a period of one year from 
the date of blacklisting. 

(5) 	 This Court reserves the right to (i) modify/amend the terms and conditions of this 
notice inviting quotations at a later stage; (ii) increase or decrease the quantity 
depending on the requirement; (iii) to accept or reject any or all quotations based upon 
suitability, requirement and viability of product, whatsoever; (iv) not to award the 
tender to the lowest bidder for reasons to be recorded, (v) to further negotiate with the 
short listed bidders and (vi) to place the order fuli/or in parts on different vendors. 

Sd/­
( BHASKARANAND) 

Deputy Registrar 

, 





